
fit IN THE CENTRAL AOMINISTRATIUE TRIBUNAL : HYDERABAD BENCH 

AT HyOERABAD 

GA 416/92. 
	 Dt. of Grder22-11-1994. 

U.Ramakrishna Sastry 

.. . .Applicant 
Us. 

Union of Ipiia g  represented by 

The Chairman, 
Telecom Commission, 
Department of Telecommunications, 
New Delhi-i 10 aol. 
The Chief General Manager, 
Telecommunications, 
Andhra Pradesh, Hderabad'-5O0 001. 

The Chief General Manager, : 
Telecom Projects, Madras-SQO 105. 

The General Manager, Telecom, 
Transmission Project,Hderabadl 

.Respondents 

* * * * 

Counsel for the Applicant 	: 	Shri K.S.R.Anjaneyulu 

Counsel for the Respondents : 	Shri N.\J.Ramana, Addl.CGSC 

*H* * * 

DRAM: 

THE HON'BLE SHRI A.V.HARIOASRN MEMBER (J) 

THE HON'BLE SHRI R.8.GORTI-II 	: MEMBER (A) 

(Order passed by Shri A.U.Haridasan, Member (J) ). 

Shri K.S.R.Anjaneyulu, counsel for the applicant 

submits that the application is not pressed. Hence the appli-

cation is dismissed as not pressed leaving the parties to bear 

their own costs. 

.Goi) 	

I 

(A.U.HARIDASAN) 
Member (A) 	 Member (J) 	, 

Dt. 22nd November, 1994. 
	 (70 

Dictated in Open Court. 

a V 1/ 



:2: 

Copy to:- 

The Chairman, Telecom Commission, Department of Tele-
communications, Union of India, New Deihi-DOl. 

The Chie? General Manager, Telecommunications, A.P.Hyd-001. 

The Chief General Manager, Telecom Projects, Madras-lOS. 

The General Manager, Telecom, Transmission Project, F-lyd-l. 

S. One copy to Sri. K.S.R.Anjaneyulu, advocate, CAT, Hyd. 

One copy to Sri. N.\J.Ramana, Addl. CGSC, CAT, Hyd. 

One copy to Library, CAT, Hyd. 

One spare copy. 

Rsm/- 
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